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descent bulbs;

(b) whether consumption of electricity
can further ba saved if the street lighting is
changed from incandescent bulbs to sodium
vapour; and

(c) if so, the details of steps taken
including measures for consumer aware-
ness to effect saving in the cansumption of
electricity?

THE MINISTER OF ENERGY AND
MINISTEROF CIVIL AVIATION (SHRI ARIF
MOHAMMAD KHAN): (a) Yes, Sir.

(b) Yes, Sir.

{c) The steps taken to effect saving in
the consumption of electricity mainly include:-

- Awareness promotion campaign for
consumers through pampbhlets, stickers,
posters, newspapers advertisements, radio
jingles, shortfilms, etc. on the advantages of
using energy efficient lighting systems and
standard electric appliances.

- Energy audits of industrial units and
large buildings.

- Fixation and monitoring of energy
saving targets in energy intensive sectors.

- Rectification of energy saving targets
in energy intensive sectors,

- Rectification of ‘inefficient agricultural
pumpsets.

- Fiscal incentives on energy saving
devices and instruments.

- Training of perscnnel,

- Studies and surveysto assess varous
policy and technical options.
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Resumption of Trains between Ju-
nagarh and Visavadar

6261. SHRIG. K. SHEKHADA: Will the
Minister of RAILWAYS be pleased to state:

{a) the reason for cancelling four trains
Nos. 383, 384, 385 and 386 running be-
tween Junagarh and Visavadar in Gujarat:

(b) whether Government propose to
resume the services of these cancelled trains;

(c) if so, the date from which the trains
are likely to be resumed; and

(d) if not, the reasons therefor?

THE MINISTER OF RAILWAYS (SHRI
GECRGE FERNANDES): (a) Thetrains were
cancelied in March, 1987 due te poor occu-
pation.

{p) No, Sir.

(¢) Does not arise.

{d) Commercially not justified.
[ Trans!ation)

Clearance to power Projects of Madhya
Pradesh
6262. SHRI PURUSHOTTAM
KAUSHIK:
SHRIPYARELAL KHANDE -
WAL:

Wil the Minister of ENERGY be pleased
to state:

{a) whether several projects viz. band-
har Mand, Amarkantak Extension Phaselll,
four pas basad power projects and Korba
Extension Un.tVand Visubmitted by Madhya
Pragesh Goveinment are pending with Un-
nn poverminent for approval:
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{b) if so, since when these are pending
and the reasons therefor; and

(c) the time by which these projects are
likely to be approved?

THE MINISTER OF ENERGY AND
MINISTEROF CIVIL AVIATION (SHRIARIF
MOHAMMAD KHAN): (a) and (b). The de-
tails of the Project reports for setting up of
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Thermal Power Project received from the
State Authorities and their present status are
given in the Statement below.

(c) The proposal could be approved by
the Central Electricity Authority after the
availability of essential inputs, including the
confirmation of supply of fuel on a sustained
basis and environmental clearance, etc. are
obtained by the Madhya Pradesh Electricity
Board.



198

VAISAKHA 4, 1912 (SAKA) Written Answers

Written Answers

197

-Q0 8Je 'Ole sedJuBIEB|O |BJUBWUOIAUG pue 88 18qQOO  (LSMIW0SEX | + 19 MW 00} X €) 1909 enqeyp ‘G
siseq peureisns e uo (seb/eco) sjeny jo Alddns

J0 uoieuuyuc 8y Buipnjouy sindy eyy e jo 88 18q0100  (ISMWOSLE X L + 1D MW 001 X €) 19DD 1ollems) ‘v
Ay
-liqejieae ey} selje Aioyiny Aoujoe|3 [enued

8y} Aq peaaidde eq pinco sjesodoid esey] 88 ‘1equeldes (MW 021 X |) 'uIx3 Sd1 Neweyiewy ‘€
‘8jqe|IBAR 8LLDJDY 8ARY S@JUB B0 Alesseosu
pue dn pei ueeq eaey sindui eysinbas eyl
leye aoueIRe|d O{LLIOUCIB-OULDB) 10} pelepis
-U0d oq pinoo pue seiousbe Buisieidde Jeylo

3yl yum uopeynsuod Ul Aoyiny Audiioe|3 ('d'W pue jeselng

len

-U8) 8y Ui UOIIEUIWEX® JBPUN ) BLIBLDS 8| €8 ‘Ainp jo 108fosd Juiol ) (MIN 012 X 2) SdL puew 2

"SUOIIPUOD ureled O} 1elans (9 oN uun) 68 ‘yorenw
Awoywnry AuoLnoel3 feiue) eyy Aq paaaiddy (5 "ON yun) 68 ‘Arenuer (MW 012 X 2) 9 Pue G JUN SdL (1seM) eaioy '\
14 € 4 }
snjels jueseid dieosl jo eleQ Ayoeden pue eweyog ay} Jo sweN ‘oN ‘IS

AN3W3LVLS



APRIL 24, 1990 Written Answers 200

Written Answers

199

‘Auoyiny Alorioe(3
fesjue)) eyl ut pansind Suiaq jou s preog AuoLny
-08|3 ysepe:d eAypeyy Aq pelwgns sweyos
ay] ‘pelieme Si DdIN woi} uodes Ayjiqises)
efoid ey] "i101008 [enue) eyl ul 41N Aqdn
185 8q 0] st 18loid 8y} ‘ysepeid eAypep pue

"d'W pue jelelnn

leielny Jo JuswuIsA0L) 8U) JO BOUBISU| 8Y) Iy 18 ‘Aepy 40 108loud Juiof v (MW 00S X ¥) SdL Aeupueg ‘8
88 '16q0100 (LS MIN OS1 X | + 1D MW 00} X €) 1900 euUng) L
88 1800100 (1S MW OSL X | + 1D MW 001 X €) 190D yiebley 9
‘preog Alouios|3 ysepeid eAypey Aq peurey
14 € 4 L
sMelg jueseld diedel jo eleq Ayoedeq pus eweyog syi 0 swRN  ON IS




